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Con,ersion by Cbrlstialn Missionaries 

5245. SHRI YAJNA DATT SHARMA: 

SHRI R. BARUA : 
SHRI CHENGALRA Y A NAlDU : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether it is a fa<:t that a larae 
number of oonversions are beinJ made by 
Christian Missionaries in various States 
aDd in Assam in particular; 

(b) if so, the Dumber of persons oon-
verted in tbose States durinll the last live 
years; and 

(c) action taken by Government to 
check sueb oonversions ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VlDY A CHAR AN SHUKLA): (al There 
have been reports of missionaries tryinJ to 
extend tbeir proselytisatioD activities iD 
certain aree' iqcludiq Asstm. 

(b) Except tbe Madbya Pradesh Dbarma 
Swatantrya Adbiniyam, 1968. wbicb came 
into force as recently as 20tb October. 1968. 
tbere is no law for intimation or reaistra-
lion of conversions from One religion to 
another. The precise informatioll asked 
for is, therefore. not available. 

(c) Under the provisions of ar ticle 
25 (I) of the constitution. all persons are. 
subject to publk order, morality and health 
equally entitled to freedom of oonscienc~ 
and rIght freely to profess. practise and 
propagate religion. The question of 
Government taking any action to check 
conversion, docs not, therefore. arise. 

Reconstitution oC Hindi Salabkar SaDlitl 

5246. SHRI Y AJNA DA IT SHARMA: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether it is a f.ct that the Hindi 
Salahkar Samiti has been reconstituted in 
connection with the progressive usc of 
Hindi for official purposes; 

(b) if so, the main functions of the 
Samiti and what arc the concrete proposals 
put forward by it for the propagation of 
Hindi; and 

(c) the action taken by Government 
thereto 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFfAIRS: ( SHRI 
VIDYA CHARAN SHUKLA) : (a) Yes, 
Sir. The Hindi Salahkar Samiti was reoons-
tituted on 9th June, 1967. 

(b) and (c). The function of the Samili 
is to advise Government on matters relatinM 
to tbe progressive use of Hindi Cor official 
purposes. A statement showing important 
recommendalionl made by the Samlli and 
actiOD taken thereon by Government II 
laid on the Table of the House. I Plae~d 
In library. s~~ No. L. T.-2819i68 ] 
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5147. SHRI YAJNA DAIT SHARMA: 
Will !be Minister of HOME AI FAIRS be 
pleased to Ita Ie : 




